FORM A
PUBLIC ANNOUNCEMENT
{Under Regulation 6 of the Insatvency and Bankruptey Board of india {Insolvancy Resclution
Procéss for Corporate Persons) Regulations, 2018)
FOR THE ATTENTION OF THE CREDITORS OF MODERN INDIA CONCAST LIMITED
RELEMANT PARTICULARS
MODERN INDIACONCAST LIMITED
Bth April 1587
Registrar ol Companies- kolkata

1, |Name of corparale debtor
7. | Date of incorporation of corporate debtor
3. [Authory under which corporate deblor is
incorporated | registered
T, |Corporate \denfity No. / Cimited Liability | CIN UZTT0EWB198TPLCOAZ166
\dantification No. of corporate debtor
~[Address of lne registered office and| 8B, "Everesl , 46C, Jawaharlal Nehru Road,
principal office (if any) of corporate debtor | Kolkata-700071
Tnsalvency commencement dale in respact 22.10.2018
of corporale deblar
7 |Estimated date of closure of insalvency 19.04.2020
resolution process
& [Name and regisiration number of the Jayshree Bnandar
insalvency professional acting as interim | Regn. No:
rasclution professional |BBHIPADOY/IP-PO1474/2018-19/11838
9 Address and e-mal of the imteAm resalution | Sunrise Towers, Flat i, 1348 Bellaghata Road,
professianal, as registered with theBoard | Kolkata-T00015
Email: Ip.bhandarijayshree@gmall.com
T0.|Address and e-mail to be used for Diamand Preslige, RoomNo. 113, st Floor
comespondence with the interim resolution | 414, AJC Bose Road, Kolkala-700017
professional Email: cirp.mic@gmail.com
17, Lastdate for suamission afclaims 05.11.2019
12 | Classes of croditors, if any, under clause (b) Nolapplicatle
of sub-secton (64) of saction 21, ascerained
oy the interim resclution professional
7 [ Fames of Inaolvency Professionals ientnied | Norapplicable
i act as Authorised Representalive of
creditorsin a class
| [(Three names for each class)

1a) Relevani Forms and Web link: htips:/ibbi. gov.in/homeldownloads
(o) Datails of authorized representatives | Physical Address: Not appliatle

are availablg at:
Motice is hereby given that the National Campany Law Tribunal nas ordered the commencement of 8
corporata insolvency resolution pracess of e MODERN INDIA CONCAST LIMITED on 22102019,
The creditors of MODERN INOIA CONCAST LIMITED. are hereby called upon to submit their ciaims
with proof on or before 05.11 2019 1o the interim resolution professional at the address mentioned
againstentry No. 10.
The financial creditors shall submit their claims with proof by electronic means only. Al ether
creditors may submil the claims with procf in persan, by post ar by electronic means.
Submissian of false or misleading proofs of claim shall attract penalties.

Mame and Signaiure of intarim Resolutian Professianal.
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Jayshree Bhandari
Date :25.10.201% Interim Resclution Professional
Plage ; Kolkata IBBIPAJUIP-PD1174/2018-16/ 11838
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